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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 8th November, 2024

Ref: HQ-PUB013/1/2020-PUB-BIS (1075).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of
which are given in the second column of the schedule hereto annexed have been established on the date indicated
against it in third column. The particulars of the standards, if any which are given in the fourth column shall also
remain in force concurrently till they are withdrawn on the date indicated against them in the fifth column.

SCHEDULE
Sl No., Year & Title of the Indian Date of No., Year & Title of the Date of
No. Standards Established Establishment Indian Standards to be Withdrawal
withdrawn, if any
(1M (2) (3) (4) (5)
1 IS 2066 (Part 1) : 2024 04 November 2024 IS 2066 — 1962 04 May 2025
Coding and Classification for Non- Coding and Classification
ferrous Scrap Metals and Residues for Non-ferrous Scrap
Part 1 Aluminium Scrap Metals and Residues
(First Revision)
2 IS 14442 : 2024 04 November 2024 IS 14442 : 1997 04 May 2025
Agricultural Produce Milling Agricultural Produce
Machinery — Burr Mill — Milling Machinery — Burr
Specification and Test Code Mill — Test Code
(First Revision)
3 IS 14483 (Part 1) : 2024 04 November 2024 IS 14483 (Part 1) : 1997 04 May 2025
Fertilizer and Chemical Injection Fertilizer and Chemical
System Injection System
Part 1 Venturi Injector — Part 1 Venturi Injector
Specification
(First Revision)
4 IS 18953 (Part 1) : 2024 04 November 2024 NA NA
ISO 16613-1 : 2017
Graphic Technology — Variable
Content Replacement
Part 1 Using PDF/X for Variable
Content Replacement
(PDF/VCR-1)
5 IS 18954 : 2024 04 November 2024 NA NA
I1SO 21248 : 2019
Information and Documentation —
Quiality Assessment for National
Libraries
6 IS 18955 : 2024 04 November 2024 NA NA
ISO 27729 : 2012
Information and Documentation —
International Standard Name
Identifier (ISNI)

CHITRA GUPTA, Scientist G & DDG (Hallmarking)
[ADVT .-111/4/Exty./682/2024-25]
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